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Versus 
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1 Affidavit on behalf of the Uttar Pradesh 

Pollution Control Board in pursuance to the 

order dated 06.05.2025 passed by the this 

Hon'ble Court 
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2 ANNEXURE U/1 (Colly): 

A true copy of the rent agreement is enclosed 

with the inspection report dated 19.01.2026 
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Uttar Pradesh Pollution Control Board 

   

Through 

 
Amit Shukla  

Advocate for the UPPCB 

Office at : D-54, Sector-48, NOIDA – 201303 

Email: amitshukla@lexweb.in 

Mob. No. , 9999933220, 9999333220 

  

Place: New Delhi 

Date: 23.01.2026 
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